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To

From

Copy to:-

Shri Saptarshi Garg,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Raktim Duarah,
District & Sessions Judge,

Nagaon.
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Sub

Ref:

Dated, Guwahati the lt December, 2023'

Casual leave.

Your Letter No. DJN/9340, dtd. 0L.L2.2023

Sir,
With reference to the above, I am directed to inform you that your prayer for

casual leave on 07.12 .2023, alongwith station leave permission, with the official

vehicle, at own cost, from the evening of 06.]-2.2023 till the morning of 08'12'2023'

has been granted. The Addl. sessions Judge cum special Judge (Pocso), Nagaon and in her

absence, the next senior most Judicial officer available at the station would remain in-charge of

your Coutt and Office in your absence.

Yours faithfullY,

9Ll-
JT. REGTSTRAR (VTGTLANCE)

Memo No. HC. VU-111/2012r11723/A dated ll -r"- ?7
)

/ The Project Manager, Gauhati High Court, Guwahati'
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